CENTRAL ADFINISTRATIVE TRIBUNAL
PRINCIPAL BENCH .

ReA.No. 170 ‘'af ‘1995

Yednesday this thg 30th day of October, 7995, -

CORAR ,

HOR*BLE AR.JUSTICE CHETTYR SANKARAN NATR, CHAIRMAN

HON'BLE AR, R.K, AHOOJA, ADMINISTRATIVE FMEMBER

State. of Tamilnadu rep,by ,
Chief Secretary to Govt, \
Fort..st. George, Madras.9, ooo Review Applicant

(8y Advocates RAr. V.R.Reddy, Addl.Solicitor,Geneal
. of India alonguith B.Krishnamaorthy)

VSo

1. N.Haribhaskar, IAs,
Guindy Lodga, Guindy,
Madras,32,

2. Union of India rep. by
Secretary to Government, o
Ministry of Personnel and Publie
Grisvances Pension, North Blogk,

New Delhi, 0000 Respondents‘

The Review Application having been heard on 30,10,96
the Tribunal on the Same day delivered -the followings

> ‘ w‘u

" CHETTUR SANKARAN NAIR(J), CHAIRMAN

After the matter was argued at gome length

learned geounsgl for Review Applicant. sought 1save to

vithdrau the applicatien with freedom to seek variatien
. §

of the interim orders. Leavs 13 granted and the Reviey

Applicatien is dismissed yith Praedom to seek variation
\..., - . .
of the interip orders. WNo costs, T —

TTTTm——Dated the 30th October, 1996,
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